
[25 August, 2006] RAJYA SABHA 
Need for speedy disposal of cases, specially pertaining to women, 

pending in various courts 
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Request for Central Assistance for Low Price Rice Scheme in Tamil 
Nadu 

SHRI K.P.K. KUMARAN (Tamil Nandu): Sir, the Rs. 21- per kg rice 
scheme introduced by the State Government of Tamil Nadu has received a 
hearty welcome from one and all. The overwhelming success of the scheme 
has caused ripples in the neighbouring States, and even in far-off States, 
similar waves has begun to sweep. Every family below the poverty line in 
these States is yearning for such a scheme to knock at their doors also. 
Under these circumstances, the demand that the Union Government should 
make some arrangement in this direction has gathered momentum. The 
Government of India should come forward to offer a hefty subsidy by way of 
bearing a part of the financial burden that may soon turn to be unbearable by 
the slender shoulders of the States. When a question to this effect was put to 
the Union Minister for Agriculture and Food during his visit to Chennai on the 
Independence Day, his reply was not sharp enough. He has said that since 
this is a State subject, the Central Cabinet has to take policy decision first, 
and so far it has not applied its mind in this regard. The poeple expect a 
speedy decision in this matter because it has direct relevance with the day-to-
day life of the poor people who are leading a hand-to-mouth existence. 
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